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NOT FIC A TIO NI

Dated: Guwahati, the 12rh of November, 2024

o c 2 0 A ### On the recommendation of the
Judiciar Academy, tusam, the Hon'bre Gauhati High court has been preased to direct
all the Trainee Judiciar fficers of Assam, Mizoram and Arunachar pradesh, presenry
undergoing Induction Training at Judiciar Academy, fusam, to participate in the
"Reftesher Training programme on Constitutionat Vision of Justice,,

scheduled to be held on 23.11.2024 from 1O,30 A.M, to 12.3O, p.M. at the
Judicial Academy, Assam.

NO' H.'yrr-84(ft'rr/2020/11004/A ### on the recommendation of the
Judiciar Academy, Assam, the Hon'bre Gauhati High court has been preased to direct
all the Grade-I, Grade-II & Grade-III Judiciar officers of Assam, Nagarand, Mizoram
and Arunachar pradesh to participate in the "Refresher Training programme on
constitutionar vision of Justice- schedured to be herd on 23.11,2024 from
10.30 A.M. to 12.30. p,M. through virtual mode.

The link for joining the training programme is:

https://bit.t l3ctp z

The Generar Instructions for Training (onrine mode) is encrosed arong
with the Notification.

Memo No. HC. WI/84(Pt.t)l2O2ol
Copy to:

By Order,
Sd/- S.Dhar

rooffi#ffi@
1 The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahatr, Assam.

The Secretary to the Govt. of Nagaland, Justice and Law Department,
Kohima, Nagaland.

The Secretary to the GoW. of Mizoram, Law and Judicial Department,
A;zawl, Mizoram.

The Secretary to the Govt. of Arunachal pradesh, Law, Justice and
Legislative Department, Itanagar, Arunachal pradesh.

The Registrar (Vi9. / Admin. /Esn.), Gauhati High Court, Guwahati.
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6. The Registrar-cum-principar secretary to Hon'bre the chief Justice

(Acting), Gauhati High Court, Guwahati.

7. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl

Bench, Aizawl / Itanagar permanent Bench, yupia.

(He is reguested to inform the alt the Judicial Officers of
his State about this Notificattbn accotdingty).

B. The District and Sessions Judges of fusam
Bajali/ Baksa / Barpeta / Bongaigaon / Biswanath I Cachar /Charaideo /
Chirang /Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara/ Golaghat/ Hailakandi I Hojai /lorhat / Kamrup(M) / Kamrup /
Karimganj / Karbi Anglong/ Kokrajhar / Lakhimpur / Majulil Morigaon/

Nagaon / Nalbari / Sivasagar / Sonitpur / South Salmara_Mankachar /
Tlnsukia/ Udalgur/ West Karbi Angtong.

(He / She is reguestd to inform alt the Judicial Ofliers
under his / her control about thr's Notification) .

9. The Secretary, Gauhati High Court Legal Services Committee.

10. The Member Secretary, Assam State Legal Service Authority / Nagaland

State Legal Service Authortty / Mizoram State Legal Service Authority /
Arunachal Pradesh State Legal Service Authority.

(He / She is ,equested to inform all the Judicial Officerc
under his ,/ her control about this Notification).

11. The Principal Judge, Family Court, Barpeta / Cachar I Dhubri / Kamrup
(M) No. 1, No. 2 & No. 3 / Natbart .

(He / She is rcquested to inform ail the Judicial Officerc
under his / her controt about this Notification).

12. The Presiding Officer, Industrial Tribunal, Guwahati / Dibrugarh / Cachar.
13. The Member, MACT, Barpeta / Cachar / Dhubri / Goalpara I Kamrup I

Kamrup (M) No. 1, 2 & 3 / Nagaon / Nalbari / Sonitpur.

14. The Presiding Officer, Labour Court, Dibrugah / Kamrup (M).

15. lhe Speciat Judge-cum-Judge. Designated Court, Assam.

16. The Special Judge, tusam.

17. The Special Judge, NDpS Court, Guwahati, Assam.

18. The Special Judge, CBI & NIA, Guwahati, Assam.

19. The Special Judge, CBI, Addl. Court No. 1, 2 & 3, Gtrwahati, Assam.
20. The Chief ludicial Magistrates of Assam,

Bajali/ Baksa / Barpeta / Bongaigaon / Biswanath / Cachar / Charaideo

/ Chirang lDarrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /



Goalpara/ Golaghat/ Haitakandi / Hojai lJorhat / Kamrup(M) I Kamrup /
Karimganj / Karbi Anglong/ Kokrajhar / Lakhimpur / Majulil Morigaon/
Nagaon / Nalbari / Sivasagar / Sonitpur / South Salmara_Mankachar /
Tlnsukia/ Udalgur/ West Karbi Anglong.

(He ,/ She is rcquested to inform all the Judicial Officerc
under his/her @ntrol about thts Notification).

21. Shri Ankur Bhuyan, Secretary_cum_Registrar. O/o the Lokayukta, Assam,
Guwahati.

22. Shri Ajoy Kumar Basumatary, Joint Secretary, Judicial Department,
Dispur.

23. Shri Abhilekh Anjan Gogoi Deputy Secretary, Judicial Department, Dispur.
24. The Trainee Judicial Officers.

25. The Project Manager, Gauhati Hrgh Court, Guwahati.

(He is requestut to uptoad the notification immediately to
the official website of the Gauhati High Court, Guwahati).

26. The Administrative Officer, ludicial Academy, Assam with a request to
place the Notification before the
Academy, Assam.

Hon'ble Director, Judicial

27. The Private Secretary to Hon,ble Mr. Justice Manash Ranjan pathak,

Gauhati High Court, Guwahati for his Lordshipt kind information,
28. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
fIHE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN OR.DER OF SENIORITY]
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JUDICIAL ACADEMY, ASSAM
GES!3UEtnrdsElet-r-Ieilsos-rco[nr!9dgl

l. TIle trarning programme will be conducted by usinq the Online Vc/l'leet,ng Sofh,vare

'Misosoft Teams'which will be two'way audio-video interaction.

2. Pani@ants are to ' ioin the trai[inq bv disdGino treir full name via the )ohir€

Link as nobned and also uoloaded in the webeite d ludkial Acaderny, Assam

3. Partkipa s are requestd to report online through ,onrng Link, et lea* 10 minutes

bcfor€ t E sdeduled time of Video Coriference and maintain punctuality-

4. Paaticipants are to keep their video ott, continr.Eudy throuohorrt & till tte
condusio{r of thc trainino.

5. Al! t|e Pafticrpants are to foll@y the Video Conterence Protocds like: -

a. Keeo t rcrnselves mut€d until & unless tlEv are allowed by the tese ter to

unmute themselvE.

b- At the end of the delrberatrofl of the Resource Peyson, oartkjpants may raise hand

to indbt€ that he/she would like to inter.ct rviBr the Resource pcsson.

wtiere-after. on announceme'nt by presenter. the said o,fficer may unmute.

ad( ouestion and therrafrer again ,nute th€ audio.

c. Ensure proper Internet connectivity with a@uate data so that they can attend Ere

training without any net\rrork and connectrvity issue.

6. h(ripants arc to wear formal attire (befitting an officer) \.fu'le attendirE the training.

7. PacicipanLs are to check the ofhcial website of ludrcral Academy, Assam br updat€s.

8. )oining Guide (Steps below are to be follouEd):

> Chd on the given link or type the given link on the brolyser.
> A new tab with a popup wll op€n

. Select 'Open Microsoft Tcarm' if you have Microsoft Teams App in*alled in your

dFrrce.

OR
. Cancel the pop-up and click on'Continue on (his broh6er'.

> For SmarFhofle Microsoft Teams App needs to be tnstalted Defore pining ttr VC.

Note: - Q4Jeri€s and oth€r Info.mation through e-marl may be obtained from: .

E-Ma - suggestio.r.laa@gmail-com

Motile: - 8723028535 / 81339988t11

' Note:- The same rs ess€ntial fs preparatron, maintenince arld gJbmissiryt of a(clJrate

report.


